49 W tten Answers

Import of crude Oil in 1974

18. SHRI MADHU LIMAYE:
SHR! R. S. PANDEY:

Will the Minister of PETROLEUM
AND CHEMICALS be pleased to state:

(a) what is Government’s pro~
gramme for the import of crude oil
for its various Refineries in the year
1974;

(b) the names of the countries from
which crade oil will be imported and
the share of cach of these countries in
this 1mport;

(¢) thn likely prices that will be paid
ior this rmport to the varioug coun-
11eN]

{d) whether it is a fact that private
ol refinerivs ure threatening Govern-
ment witn a cut back in their crude
nrports; and

(e) if so, the steps taken by Gov-
crument to countier this threat?

TVE MIWISTER OF §TATE IN THE
JINISTRY OF PETROLUEUM AND
CHEMICALS (SHEI SHAHNAWAZ
YILAN): {a) and (b Government
at present envisage an import ol ab-
out 16 million tonnes of crude od-—
9.55 mllion tonnes from Iran, 2.80
million tonnes from Iraq and 3.85 mil-
lion tonnes from Saudi Arabia,

(¢) In view of the present uncertain
conditions, il is too early to give any
precise indication of the prices for the
import of crude oil.

«d) ang (e). With effect from 1st
January, 1974 the price of crude oil
has increased steeply. The main prob-
lem, therefore, is not of the availabi-
Lty of crude oil but of meeiing the
exorbitant cost. The oil companies
have indicated that if their overall
evailability of crude ol was reduced.
their imports into India would be
affected. The situation, however, is
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still fluid. Government are, however
keeping a continuous watch on the
situation.

Kerala’s scheme regarding checking of
fioods in Kerala

18. SHRIMATI BHARGAVI THAN-
KAPPAN: Wl the Minister of IRRI-
GATION AND POWER be pleased tu
state:

(a) whether the State Government
of Kerala have suggested any scheme

to the Centre to check the floods in
the State; and

(b) if so, the reaction of Govern-
ment thereto?

1THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR
PRASAD). (a) and (b). The Govern-
rueni of Kerala had formulaled in
1963. a dcaft plan {for flood control in
the State at an estimated cost of Rs.
224 cvores, The dvaft plan had been
examined in the Central Water and
Powar Comimission and the State Gov-
einnient had been requested to revise
the plan taking into account the ex-
perience of floods subsequmnt {o 1963.
The revised nlan has not yet been
re '‘eived from the State Government.
Pending finalisation of the Plan. pro-
tertion measures as considered neces-
sary in the vulnerable areas, are be-

ing implemented as part of the State
Plan.
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